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L CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH. NEW DELHI

Ry NO. 93/2004
MA NO. 740/2004 1
Gy ND. 8842001

This the 24th day of May, 2004
HAN?BLE SH. V.K. MAJOTRA, YICE CHAIRMAN (&)
HONZELE SH. KULDIP SINGH, MEMBER (J) :

Marinder Singh Sirohi.

s/o Sh. Kirpal Singh Sirohl,
nrido C-Block, Gall Mo IT,
House No.l&, Daval Pur Extn.
D@lhi-94.

(By advocate: 3h. Sachin Chauhan)
Yarsus

1. Union of India.
through its Secratary,
Ministry of Homs affairs,
Morth Block, Mew Delhi.

Z. Commissionear of Police,
pDelhi, Police Headguarters,
1.P.Estate, M.S.0.Building.
Meaw Dalhi.

O.R.DE R (ORAL]

By Sh. Vv.K. Majotra, Vice Chairman ()

OA-884,72001 was disposed-of vide order dated 22.1.2002
(annexurs RA~1). Through this application applicant hes
saught review of the Tribunal®s order dated 22.1.2002. This

application has besen made atter an inordinate delay which

cannot be condoned in law. Hence, R& is dismissed.

‘

( KULDIP SINGH ) { V.E. MAJOTRA )
Member (J) - vice Chairman (&)
,Sd’



